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SOO Sweel wants an answer to that 
simple question whether the Minister 
is going there. 

Shri Nanda: The Government has 
to discharge its responsibility; whe-
ther through the person of the Minis-
ter or otherwise. it has to discharge it. 

16,s3 brs. 

MESSAGE FROM VICE-PRESIDENT 
DISCHARGING THE FUNCTIONS 

OF PRESIDENT 

Mr. Speaker: I have to inform the 
House that I have received the fol-
lowing message dated the 20th Feb-
ruary, 1964, from the Vice-President 
discharging the functions of the Presi-
dent: 

"I have received with great 
satisfaction the expression of 
thanks by the Members of the 
Lok Sabha for the Address 1 de-
livered to both the Houses of 
Parliament assembled together on 
the 10th February. 1964." 

16'531 lin. 

RE: MISSING LA.F. AIRCRAF"l' 

Shri Bade (Khargone): I want to 
have one information more. What has 
become of that plane which is missing? 
There are rumours that it is in Pakis-
tan. I want to know whether they have 
got any infonnation or not. We are 
very keen to know it. 

Mr. Speaker: I will u,. to 1IDd out, 
or I will send word to the Defence 
Minister to find out if he has got any 
later infonnation. 

An hOD. Member: The Deputy 
Minister is here. 

Mr. Speaker: Baa he sot IID7 iDfor-
matian? 

The Deputy MinIster in the MiDIstry 
of Defeuee (Shri D, B. Chana): 8p 
far it has not been traced. 

16.54 hrs. 

RAILWAY BUDGET-GENERAL 
DISCUSSION-contd. 

8mi Alvares (Panjim): The hon. 
Minister for Railways has succeeded 
in presenting a Budget that has met 
with the approval of a large section 
of the community, but I do not think 
that on the perfonnance and the pros-
pects of the rail ways in future this 
optimism or complacency is justified. 
If they examine the issues more care-
fully from the po:nt of view of per-
fonnance Or from the point of view 
of its financial implications or from 
the point of view of the vast labour 
complex of twelve lakhs of railway 
employees, 1 do not see any justifica-
tion for the complacency that is shown 
there. It is only the other day that 
the Deputy Chainnan of the Planning 
Commission had stated that the public 
sector enterprises should pay a mini-
mum ten per cent dividend on capital-
at charge. Government is investing 
large sums of money in public enter-
prises and this money should ·not be 
locked unfruitfuly and public sector 
enterprises should come at least to the 
standard Of profit that the private sec-
tor enterprises are showing today. 
Public sector enterprises are exempt 
from varioUs fonns of taxation of the 
corporate sector. ~ dividend shown 
by the railways does not therefore 
justify the complacency in regard to 
the discharging of its financial respon-
sibility t<t the general revenues. That 
is why, when the net ill come of the 
Reilways has dropped by about Rs. 7 
crores since last year, thIs complacency 
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as regards the finances of the railways 
is entirely unj ustifl.ed. 

As regards the problem of trans-
portation, the story is almost the 
same. Railways are experiencing a 
boom because of the intensive deve-
lopment of the infra-structure of our 
economy. As one hon. Member point-
ed out, the revenues from traffic pro-
vided by the development of the in-
fra-structure are already tapering 
away, and in course of time the in-
come from this source will be reduced 
to a very negligible one. When pers-
pective planning is as important as 
planning for today, this important fac-
tor must be taken into consideration 
so that the Railways do not find them-
selves bereft of these revenues which 
are essential for the purpose of main-
taining their own viability. In the 
course of the past few years, the Rail-
ways have witnessed a oteay deterio-
ration in the income from the trans-
port of high-rated traffic. The Com-
mittee to study coal transportation 
suggested by the World Bank wanted 
the widening of the terms of reference 
so that a certain amount of co-ordi-
nation between railways and other 
forms of transport could be brought 
about, and further it has ueen made 
out that the Railways should gra-
dually transfer a sizable section of 
the high-rated traffic to road trans-
port, thereby perhaps depriving 
the railways of this rather compara-
tively lucrative income. U this pro-
cess continues, and if the development 
of the infra structure does not pre-
vide necessary revenues, it is likely 

that the Railways may find them-
selves in an alarming position. The 
picture that is presented today will 
not be justifiable entirely. It is, 
ther.efore, necessary for the Railways 
and the transport industry generally 
to take a deep look at these things, 

11.00 hili. 

and to effect co-ordination here and 
now. whereby many of these pitfalls 
of the future can be avoided by a 
policy of Co-ordination. It is, therefore, 
my sugestion that Government should 
set up a Transport Commission, 
a statutory Transport Commission, in 
the form of an autonomous corpora-
tion sO that the railways, the road 
transport and the waterways-all the 
forms of transpOrt that they have in 
thig country-may be run by this 
Transport' Commission for the benefit 
of the country, for the purposes of 
cutting out inter-State competition and 
thereby neither affecting the develop-
ment of road transport nor the expan-
s'on of rail transport industry. 

Mr. Speaker: He might continue 
tomorrow. 

11.01 brs. 

The Lok Sabha then ad;ourned till 
Eleven Of the Clock 1m Firday, the 
21st February, 1964/Phalguna 2, 1885 
(Saka) . 
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